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IN THE CENTRAL ADMINISTKRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
#* &k

Kishen Singh .+ Applicant.
Vs

1. The Divisicnal Railway Manager,
SC Railway, Secunderabad.

2. The Stztion Superintendent,
Kazipet Junction,

SC Rly, Kazipet,
Warangal District. .. Respcondents.

Counsel for the Applicant : Mr. B.H. Ravi C}*QC'\”“SQMJN‘“)

Counsel for the Respondents : Mr. V.Rajeswara Rac,-8CG&for Rlys

CORAM:
THE HON'BLE SHRI R. RANGARAJAN : MEMBLER (ADMMN.)

* % *

CRDER

Cral Order (Per Hon'ble Shri R.Rangarajan, Member (Admn.) [

None for the Applicant. Heardé Mr. V.Rajeswara Rao,

learned counsel for the Respondents,

2. A reply has been filed., But the applicant's counsel

was not present on 12-03-96, 18=06~96 and 19=06-96 and even tcday

when the cagas is poéted for dismissal., In view of the default

on the part of the applicent the OA is dismissed. ©No costs.

(R, Rangarajan)
Member (Admn.)

Dated : The 20th June 1996,
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Copy to:

1. The Divisional Railway Manager,
South Cantral Railway,
Sacundsrabad,’

2. The Station Superintendent, ) _
Kazipat Junction, ; . .
South Central Railuay,

Kazipet, Uarangal Dlstrlct.

35 One copy to Mr.B H.Ravi, 36\!0031‘-6 CAT, Hyﬁerabad"

4. One copy to Mr.v.Rajeswar Rau, Addl.CGSC,
CAT  Hydsrabade

5. Dne copy for Librargs, CAT,Hydarabad.

6. Dne dupllcate eapy.
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